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Setting up of Indian Vaccine Corporation 

Limited 

4038. SHRI P. UPENDRA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether it is a fact that Government have 
decided to set up a joint venture company, the 
Indian Vaccine Corporation Limited with 
French collaboration; and 

(b) if so, what progress Government has 
been made in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND       PENSIONS 
(SHRIMATI MARGARET ALVA): (a) Yes, 
Sir. The Government decided to set up in 1989 
a joint venture company called Indian Vaccine 
Corporation Limited (IVCOL) with a equity 
participation between Government of India, 
India* Petrochemicals Corporation Limited and 
Pasteur Merieux Serums and Vaccines (PMSV) 
Lyon, France for the production of anti-viral 
vaccines against poliomyelitis, measles and 
rabies. 

(b) The joint venture company has made 
considerable progress in the establishment of 
the manufacturing unit at manesar village of 
Gurgaon district, Haryana in terms of civil 
construction of main buildings ordering of 
equipment and recruitment of scientific, 
technical, administrative personnel. The first 
batch of scientists is presently undergoing 
training at PMSV, Lyon, France. As per the 
present schedule manufacturing activities under 
Phase-I are expected to begin in 1993. 
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Detection  of Errors  in  Computer  Software 

Installed in   WIHG,  (Wadia Institute of 

Himalayan Geology) 

 4041 SHRI S.S. AHLUWALIA: Will the 
PRIME MINISTER be pleased to state: 

(a) whether it is a fact that some Scien 
tists, working in Wadia Institute of Hi 
malayan Geology (WIHG), have detec 
ted defects in the computer software supp 
lied by a private firm which has been in 
use in the WIHG since long; 

(b) whether it is also a fact that conse 
quent to the inherent defect in the soft 
ware,   incorrect calculatioas  relating to 

the rerearch have been obtained leading the 
work of the scientists to waste ; 

(c) if so, whether    Government have taken 
appropriate steps  to quantify   and evaluate the 
loss  caused  by the error and to recover   
compensation from the software supplier ; 

(d) whether the said software is also 
installed and used in the computers in several 
other centres of the Government, including in 
the Defence    installations; 

(e) whether the defective software has since 
been withdrawn from all the installations, if 
not, the reasons therefor; and 

(f) whether Government are contemp 
lating to suitably reward the scientists 
of WIHG who detected the defects and 
benefited the Nation. 

THE MINISTER OF STATE IN THE 
MINISTRY OF        PERSONNEL, 
PUBLIC GRIEVANCES AND PENSIONS 
(SHRIMATI MARGARET ALVA) : (a) Yes, 
Sir. 

(b) A shortcoming in one software 
(COS inverse) function is reported to 
have led to incorrect calculations of data 
related to lattice parameters for about 
thirty rock samples after about four year 
of the systems   commissioning/usage. 

(c) to (e) There has been no loss on 
original data and the loss has been in 
terms of incorrect calculations owing to 
defect in one software function (COS 
Inverse). This was brought to the notice 
of the vendor who have suggested an 
alternative solution. The fact of detection 
of the defect in the software function in 
the Wadia Institute of Himalayan Geo 
logy has been brought to the notice of 
all Government Departments for neces 
sary   action. 

(f) The efforts of the Scientists has been 
appreciated. 

Technology  Developed by Indian Space 

Research    Organisation    to be used as 

Import Substitute 

4042. SHRI DHULESHWAR MEENA : 
Will the PRIME MINISTER be pleased to 
state : 

(a) whether it is a fact that the technology 
developed by the Indian Space Research 
Organisation (ISRO), both within and outside 
the country, is not being properly utilised by 
the Industry; and 


